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Shri Mohana Rao: May I know
whs h:r th: Grvernmeit of Andhra has
submitted a plin to uplift the Sch:duled
‘Trib s and Criminal Tribss b>fore submis-
sion for grant of mo1ey is made? May 1
-alsoknow whatis ch: totalamount granted ?

Shri Datar: The Andhra Govern-
ment has sent a numbzar of schemes in
connection with the welfare of the Scheduled
Tribes.

Shri Mohana 'Raoz May 1 know
‘wha ar>th:arzas that will be covered under
this plan?

Shri Datar: It is a matter for the
Andhra Governmant to settle ?

International Seminar on Population

*1139. Shri B. D. Shastri: Will
the Miaister of Home Affairs be pleased
o state,

(v whether India paricipated in the
In--rn1:ional Seminar on popula‘ion held
at Bindung during November-December,

19553
(b) if so, the topics discussed; and

(¢) wh=ther the Indian  D:legation
‘have submitted any report to Government ?

The D:puty Minister of Home
Affairs (Shri Datar): (a) Yes.

(b) A copy of the programme of dis-
cussions of th= S minar is laid on the Table
of th: Lok Sabha. [See Appendix VI,
Aanexare No. 49].

(c) Yes.

stflo Mo refy : wT X S
wwar g @ dfr § fead 2 R
wmw faavar ?

Shrl Datars More than Ir or 12
csan.rizs had takzn part in this seminar,

q"(ﬂoﬂ'OMI WTW*
T /W w & ww faar e ?

Shri Datar: They were mostly Asian
countries.

sft o Wo grelt :  wT {
v g e v w foafed & s g
frare wwe fear wn a1 6 Aoy
& Foft & agelt g€ werwre a3 fvw Ay
¥ frdowr qrar a1 &war §, WX afx
g, o e Ao frear ?

22 DECEMBER 1965

Oral Answers 1433

Mr. Speaker: He warts to know
whe her there was any discussion in 1 hat
coni"crcncc on the increasing population of
India, and if so, what were the remedies
suggested ?

. Shri Datar: There was no direct
discussion so far as increase in India’s
population was concerned. Indirecily, the
ques'ion of incrcase of populaiion was
taken into acount.

_Mr. Speaker: Before we go into
this, may I know whether the proceedings
are published ?

Shri Datar: They have not yet been
published. We are going to receive a
report from the Uni.ed Nations Organi-
sation.

Mr. Speaker : [ think all these ques-
tions may. betrer be deferrcd un:il that is
laid on the Table, if thc Ministry has no
obj:ction.

Shri Datar: Yes.

Promotion Examinations in the Ariny

*1140. Dr. S. N. Sinha: Will the
Minis.er of Defence be pleased to state:

(a) the number of Army Officers who
have failed in rhe subject ‘Tac ics’ in each
examination held since the in:roduc ion
of A.LI. 115 of so, separaely in cach
arm of services, viz: Infaniry, Corps,
Services, etc; and

(b) whether regular Army Officers
beolonging to Corps and Scrvices wich
loag services will be excmpted from passing
examination in one subject, vig ‘Tactics’?

The Deputy Minister of Defence
(Sardar Majithia): () I' is no: in the
public interest to give this information.

(b) Regular Army Officers of certain
Corps and S :rvices who are not required
to command troops in battle are exempied
from taking the ¢€.acics’ paper for their
Promotion Examination. No o.her excmp-
tion is visualised for regular Army officers.

Mo q®o o Ty : w1 WY
agm &1 7% @ § 7 @ ww of
wHad Y SRR wwr & g S
ffe 7 f i 7 Qar o o 1 W@
g W Hazww N faww qaww &
forw g2 a% SEnlT anfag gy ?

Sardar Majithia: There is no ques-
tion....
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Dr. S. N. Sinha  Have they in mind
the .q1stion of mnking every officer a
tac*ician, bcause *h+y have made “‘tactics”
compulsory for all?

The Mialster of D2fence(Dr, Katju):
For rl'g'ne who mighr have td rake part in
opsration matters, it is nscessary.

Dr. 8. N. Sinka: Not for all, But
othrrs ar~ bing ninished, since they failed
in this examination.

Sardar Majithias They have not
been punished.

Shri U, C. Patnaik: In view of the
<dhnge in tactics due to nuclesr and thermos
niclar wannong, may I know wheher
due emahieie ig haivr given ro axamie
natinn in those tactics to officers of the
Indian Army?

Savdar Majithia: That onrtion is
nnt entir~ly 1=f- nut. It certainly does
gcta portionin that.

Punjab University Camp College

*1x4r. Shri Ram Dass : Will the
Minister of Education be pleased to
state:

(ag whether the payment of fees of
the Scheduled- Castes and Schedwed

Tribes scholarship holders of Govern-
ment studyving in che Punjab University
Camp College, New Declhi  has
discontinued by his Ministry; and

(b) if so, the reasons therefor ?

The Parliamentary Secretary to
th: Minister of Education (Dr. M. M.
Das) : (a) and (b). A statement is laid
on the Table of the House. [Ses Appen-
dix VI, Annexure No. 50.]

sfttmaw: @I ¥ aw
grar ¢ i madde wre ffear 7 @
wifasr & fafaasr 1 gg fggraw oY o
fir g7 wEal ¥ AW Qe 7 feg ol
ARSI REAA TG | AfeT oo
arar ag & fF 9 &7 wuwl F AW
Tfer 3 fgg WX fogefaaa & aw
I RAEA L T F I ogwar g
& i cad aptere WOl oR
RN T IR ¥ ovar & fey T § 4G
ITHY a9E  fear wram ?
the g:;n:iéo%;ge,nh?:w' gcllll:i,g;:l:sc:g;tlles?f

ed .to give exemption from tuition fees to
students belonging to Scheduled Castes
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and Scheduled Tribes coming from
Punjab, because the Punjab Goverrment
had first agreed that they would give ex-
emption from tuition fees to students
belonging to Scheduled Castes, Sche-
duled Tribes and backward classes coming
from Punjab. Now, we have referred this
tase to the Punjab Government. The
Punjab Government has- informed us
that the matter is under its consideration.
The trouble arose, probably, because '
the location of the Camp College in New.
Dethi. It is not within Punjab. The
entire matter is under the consideration
of the Punjab Government, and if the
Punjab Government refuses to give these
concessions, we Wil take up the matter
and consider it further.

Shri Ram Dass ¢ The whole thing
has a history behind it. My point is that
instructions were issued to the Principal
of the University Camp College that he
should not charge from these students
tuition fees. But when the students did
not pay the fecs, their names were struck
off the rolls and they were charged Rs, 6
each at the time of readmission. Will
Government hold an inquiry and find out
how far this report is true? :

Dr. M. M. Das : We have no in-
formation on this point.

Shri Bhagwat Jha Azad : In view
of the excessive fees charged not only in
Universities but also in schools and other
educational institutions in Dclhi, as com- ,
pared to similar institution s in other
parts of the country, may I know whether
Government have cxamined the case
and found out whether these institutions
are run for commercial purposes or for
affording cducational facilities ?

Dr. M. M. Das ¢ Thehon. Mem-
ber should remember that education is
a State subject and we have got nothing
much to do in this connection.

Shri Bhagwat Jha Azad : What for
is the Education NLn.isu'y then?

Naval Dock Yard Apprentice School
Bombay

" Shri Boovaraghsamy : Will

* the M'if,‘?;m of Defence be pleased to

state:
(a) the total strength of & prentices
at the Navai Dock Yard pprentice
school, Bombay  during  1949-50 and
1950-51;
b) the cntegorie; of apprentices that
ne(receivins training there; and

(c) the number of apprentices train-
ed in each catcgory ?





